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(c)	 Whether Government is also considering to release fund for Capital city, 
Amaravati based on the Detailed Project Report; and

(d)	 if so, the details thereof and if not, the reasons therefor?

THE MINISTER OF FINANCE (SHRI ARUN JAITLEY): (a) and (b) Yes, the 
State Government of Andhra Pradesh has submitted two Detailed Project Reports 
(DPRs) of ‘Amaravati Government Complex and Associated Infrastructure etc.’ 
amounting to ` 11602 crore and ` 39937 crore respectively to NITI Aayog.

(c) and (d) As per information provided by NITI Aayog, comments have been 
sought from Ministry of Housing and Urban Affairs on the proposal of the successor 
State of Andhra Pradesh received vide DPR amounting to ` 39937 crore, which are 
awaited.

Implementation of reservation policy in AIIMS, Delhi

†*203. SHRI RAM NATH THAKUR: Will the Minister of HEALTH AND 
FAMILY WELFARE be pleased to state:

(a)	 whether it is a fact that there is a huge shortage of staff and doctors in 
AIIMS, Delhi;

(b)	 the number of staff and doctors posted at present against the sanctioned 
strength in AIIMS, Delhi; and

(c)	 whether reservation policy has been complied with cent per cent in the 
appointments made during the last three years?

THE MINISTER OF HEALTH AND FAMILY WELFARE (SHRI JAGAT 
PRAKASH NADDA): (a) At present, 658 doctors and 9881 staff are working in the 
hospital along with 31 Assistant Professors who are working on Contractual basis to 
meet the urgent requirement of different departments. Apart from doctors (Faculty), 
the services of Senior Residents/Junior Residents are also utilized for patient care 
and research.

(b)	 The number of doctors and staff posted at present against the sanctioned 
strength are as follows:–

Faculty Posts:

Group Sanctioned Strength In Position Vacancy

Doctors 1020 658 362

† Original notice of the question was received in Hindi.
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Non-Faculty Posts:

Group Sanctioned Strength In Position Vacancy

“A” 646 385 261

“B” 6704 5323 1381

“C” & Erstwhile “D” 4958 4173 785

(c)	 The reservation policy has been followed in appointments made during the 
last three years.

Impact of gdp and per capita income growth on common people

†*204. SHRI VISHAMBHAR PRASAD NISHAD: Will the Minister of FINANCE 
be pleased to state:

(a)	 whether it is a fact that the rate of growth of Gross Domestic Product 
(GDP) is satisfactory, whereas the Per Capita Income growth is not satisfactory;

(b)	 the details of growth registered in GDP and in Per Capita Income in the 
last three years, respectively; and

(c)	 whether it is also a fact that economic development and growth in GDP 
are notimpacting the day-to-day lives of common people because of which they are 
not able to use better facilities, if so, the details thereof?

THE MINISTER OF FINANCE (SHRI ARUN JAITLEY): (a) and (b) The growth 
rate of Gross Domestic Product (GDP) and Per Capita Net National Income (NNI)
at constant (2011-12) prices for the last three years is given in Table1.

Table 1: Growth Rateof GDP and Per Capita NNI (per cent)

2015-16 2016-17 (1st RE) 2017-18 (PE)

GDP 8.2 7.1 6.7

Per capita NNI 6.9 5.7 5.4

Source: Central Statistics Office (CSO).
Notes: 1st RE: First Revised Estimates; PE: Provisional Estimates.

India’s growth rate of GDP has been the highest among all major economies. 
The average growth rate in per capita income was 6 per cent in last three years. 
India is among the only few countries in the world to achieve a growth rate of 6 
per cent or above in percapita income during the last three years.

† Original notice of the question was received in Hindi.


